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(P) HyB/SC
SC Rly, Hyderabad.

2. Tha Chairman,
Railway Recruitment Qoard,
Sec'bad.

J. The Head Naster,'
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Counsel for the Applicant
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Dt., of Urdir:4-1-95.

0A 15/95,

Vice=Chairman)
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The applicant, a Schedulsd Tribu@% who 1is

working as Asst.Teacher in Railway Uppqr Primary 3

Nizamabad, filed this Original Application praying

(Order passed by Hon'ble Shri Justlce V.N.Rao,

t
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Fhool,,

for

a direction;to the Respondents to consider the cage of

|
the applicant for selection and appoinﬂment to ths

post

of Trained Graduate Teacher (T.G.T.) by allouwing Him to

appear to the interview to be held on 3-1-95 (it is a

typographical mistake for 6-1-95) or at
i

dats end without any reference to the Temo&

ment notice No.1/93 dt.10-5-93 issued b

i.e. the Chairman, Railway Recruitment

By letter No.YP/594/5CH/Selectiona/94 d
|

applicant was alerted to be in readings
|
for the post of Trained Graduate Teache

2600 (RSRP) in Telugu Medium, which wil

viva-voce. |

2. Shri C.V.Malla Reddy, learnsd s%anding coufisel

any subseguent

af Em&loy-

y Respondept No.2

Board, Sec

t.18-11-94),

fJnderabad

the

s for selection

rs Gr. %.1400-

1 be held (through

for the rdspondents stated that he wap instructed by

the Divisional Railuay Manager (P), Hyd
|

to submit that an order was passed on 2

heads |
masgsage to all the concerned/af the off

' LW
of call letters to those whao gfébgleﬂte

dt.18-11-94,.referred to supra, to appe

erabad Diwision

g-12=94 tp issue

icey for igsuance

d as per [lstter

A

ar h@ tha inter-
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6-1-95 in the offide of the
| ,

view sxey to be held on
!

Divisional Railway Manmager (P), Hyderabadsfrom 11.00 ¢

: P |

and accordingly the message was sent to Hfad Master:.)

fﬁo issue cail
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3 The learned counsel for the appllc%nt submltsd

‘ | |

‘ [

grday after#ﬁonn.

- that the applicant had come to nim yest
: |

Railway prer:Primary Schbol, Nizamabad, |

letter to the:applicant.

plicant

Probably in view of the cammunication g%p, the ap
_ _ i

f
n instead q
[

%ger (P) ’

f verify-

chosen to file this Uriginal Applicati#

)
ing from the office of the Divisional %ailway Man

f
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| |
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r
report in[rhe of fic

I

Hyderabad .
4, Be that as it may, in view of t%a submisgsi

the Respondents, the applicant hag to
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» Hyderabad along
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with the 'copy of this order By iueu
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interuie@ for the pest of Trained G:#duate Taaq%er.
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5. 1t may be noted that the inte#gieu that is going
‘ N [
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to be conducted on 6-1-~85 in the oﬁkica of the#D.R.M.(P
; y !
: ¥ i
Hydersbid is in regerd to the postj?ar which qhs applic
| f
f
and others were alérted by letter ﬁt.18—11-94# It is
| r

) !
no way concerned in regard to the.Posts noti?%ed by th
' . r
) l rf
Railway Recruitment Bpard as per qmpluyment thificati
r

. , {
No,1/93, in regard to uhich the a&plicant uaé informed
: r
| [ .
Qpapars)

!
by letter dt.10-5-93 (page-7 of tFe material
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e was not HFuing the
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To
1.

2.
3.

4.
5.
6.
7.

pvm

The

The

Divisidnal Railway Manager{P) Hyb/sC

SC Rlys, HYJEe rabad.

Chairman, Railway Recruitment Board,

Secunderabad.

Head Master, Railway Upper Primary School,

The

Nizamabad.

One copy to|Mr.V.Madhusudhan Rao, Advocate, CAT.HwW .
One copy to!Mr.C.V.Malla Reddy, SC for Rlys, CAT.Hyd,
One copy to |Library, CAT.Hyd.

One spare copy.
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prescribed qualifications. It is that emgﬁayment nut&fi-

. ' ‘r_ r!

catign that was referred to in the relisf jporticn of’ﬁhe
,L ,_,.)Ju-.rt.. \!
i d Jd

. 0.A. wrfh~4a£a:s:ma_$eMuh4ah the relief mgy be order

*f J
without reference to the empléyment nmtic% No:1/93. |Any
. f A, : ‘] ) r,
how as the post’ for which the ihtervieussﬁre foing EF be

R
held are not with regard to the posts Po# which emplby-

. [
ment notice Nm.1/93 was given and as thefapplicant ﬁlso
!
is seeking direction only in regerd to t#e posts Fmﬁ which

‘ I
the interviews are going to be held on 6%1-95, theré is no
!

need to Further advert to the rejection pf the appbﬂcatlan

f
“
in regard to the post for which Employm%nt Notice No.1/93
!

was lsgsued, | , J
i

|
G In the result, the Respondent Nu.ﬁ is dlrectéd to

|

intervieuw the applicant for the post Fom which tha!inter—
r

j .
views are going to be held on 6=-1-95. ﬁThe applicaht hag
I ,1
to raport in the office of the Divisional Railuay”ﬁanagerﬂp
\I !
r
Hyderabad Oivision, at 10,00 am on 6-1+95, IF th% Con-
\! H

cerned authority insists, the applicank can produfa copy

r
of this order., It is needless to saydthat after;ﬁnteruieu

| )

ing the appllcant, concerned authurlt% hag to prdceed in=-

accordance with law, The 0.A. is ord%red accordﬂngly;at
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the admission stage itself. No order}as to ccaté./
]

(R.RANGARAJAN) (V. NEELADRI ﬁaun
Member (A) Uloe—Chalrman(
3
Dt. 4th January, 1994, ﬂ;w _
Oictated in Ogen Courti , .
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COMPARED EY - APPROVEL 7=y
"IN THE CENTRAL ADMTNISTRATIVE THt i
HYDERABAD ‘BENCH AT HYDERARLD
THE HOW'SLE MR.JUSTICE V.: EELADRT RAQ
VICE~CHAT RFAN

AND /

TiHE HON'BLE MK, R.RANGARACAN : M(ADT)

DATED; k\-’ ~1994
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\‘I.J-;./R A/C.A.‘IO.
in

0.A.N0, . L\ 5"’\0\5.—

Tuh.No, (w,p. 3

Admitted and Interim dlrect1015 !
isshed.

Allohed.'
Eusposed of with directions,
TDis®iSsed. , o
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